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[RAJYA SABHA ]

The Central Public Sector Enterprises (Protection of Interests of States) Bill, 2022

SHRI JOHN BRITTAS: Sir, | move for leave to introduce a Bill to provide for
safeguarding the interests and entitlement of States in the eventuality of disinvestment
of Central Public Sector Enterprises and to ensure fairness and transparency in the
process and for matters connected therewith or incidental thereto.

The question was put and the motion was adopfed.

SHRIJOHN BRITTAS: Sir, | introcduce the Bill.

MR. DEPUTY CHAIRMAN: Now, the National Commission of Home-Based Workers
Bill, 2022 by Shri Sandosh Kumar P..

National Commission for the Welfare of Home-based Workers Bill, 2022
SHRI SANDOSH KUMAR P. (Kerala): Sir, | move for leave to introduce a Bill to
provide for the establishment of a National Commission for Welfare of Home-based
Workers and for matters connected therewith.
The question was put and the motion was adopted.
SHRI SANDOSH KUMAR P.: Sir, | introduce the Bill.
MR. DEPUTY CHAIRMAN: Now, the Places of Worship (Speoial Provisions) Repeal
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MR. DEPUTY CHAIRMAN: Now, we will take up the Right to Health Bill, 2021 by Prof.
Manoj Kumar Jha, for consideration and passing.

The Right to Health Bill, 2021

PROF. MANOJ KUMAR JHA (Bihar): Sir, | move:

That to provide for health as a fundamental right to all citizens and to ensure
equitable access and maintenance of a standard of physical and mental health
conducive to living a life in dignity and for matters connected therewith or incidental
thereto, be taken into consideration.
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